ri TEM No. 28 Court No. 6 SECTI ON 1|
AN MATTER

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 2504/2002

(From the judgenent and order dated 03/01/2002 in CRLMA 4/02

of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
SHALI NI DW VEDI Petitioner (s)

VERSUS

STATE CF U.P. & ANR Respondent (s)
(Wth prayer for interimrelief)
( Wth Appln(s). for c/delay in filing SLP and stay

and exenption fromfiling c/c of the inpugned Judgnent )
( Wth Ofice Report )

Date : 21/02/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTICE B. P. SI NG&H

For Petitioner (s)
Ms. K. Sarada Devi, Adv.

For Respondent (s)
Dr.(Ms.) Vipin Gogia, Adv.

M. Pranmod Swarup, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

. SP2

. SP1

(Ganga Thakur) (Prem Prakash)
P.S.to Registrar Court Master



